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THE MINISTER OF FINANCE AND
REVENUE AND BANKING (SHRI
H. M. PATEL): (a) to (c). A Séatement
showing advances by all Scheduled
Commercial Banks to agriculture and
smail scale industries in 1970 and 1971
angd by public sector banks to agricul-
tfure, small scale industries and other
sectorg from 1972—1976 is laid on the
Table of the House. [Placed in Lib-
rary. See No. LT-1305/77].

Instruction to Alr India to stop serving
Liquor to Passengers

*356. SHR] DARUR PULLAIAH:
Will the Minister of TOURISM AND
CIVIL AVIATION pe pleased to state:

(a) whether Government have issu-
ed instructions to Air India to stop

serving liquor to passengers on its
flights;

(b) if so, whether Government have
taken into account the consequences
of such instructions when Air India
has to compete in the international
market; and

(¢) the reason therefor?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (SHRI PURUSHOT-
TAM KAUSHIK): (a) No, Sir.

(b) and (c¢). Do not arise.

Proposal to Stop Import of Refined
Bleached and Deodorised OQil

*357. SHRI R. V. SWAMINATHAN:
Will the Minister of COMMERCE AND
CIVIL SUPPLIES AND COOPERA-
TION be pleased to state:

(a) whether Government are c¢on-
gidering a proposal to stop further
imports of refined bleached and
deodorised oil;

(b) if so, whether the proposal has
come from the State Trading Corpo-
ration;

(¢) whether S.T.C. is facing a big
problem of storage;

DECEMBER 9, 1977

Written Answers 40

(d) if so, whether Government have
accepted or has taken the decision to
stop the imports; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE ANLC CI-
VIL SUPPLIES AND COOPERATION
(SHR] KRISHNA KUMAR GOYAL):|
(a) Government have already banned
imports to refined bleached and deo-
dorised palm oil.

(b) No, Sir.

(c) to (e). The decision to ban im-
ports of refined bleached and deoderis-
ed oil was not related to any storage
problem of STC but to prevent the
posstbility of its adulteration with
vanaspati.

Reduction in Rates of premium on

LIC.

*359, SHRI B. K. NAIR: Will the
Minister of FINANCE be pleased to
state:

(a) whether the question of reduc-
ing the rates of premium on L. L. C.
policies by a substantial margin is un-
der consideration; and

(b) if so, the details thereof?

THE MINISTER OF FINANCE AND
REVENUE AND BANKING (SHRI
H M. PATEL (a) No, Sir.

(b) Does not arise.
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